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OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 vears, R/o 12/28
Rehman Colony, Alka Hotel Ke Pas Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2, Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o

636 Dholi Magri Gali No.2, U‘.'aipur at present employed as Casual

Computer Operator, in the ofhce of ITO Ward-2(2), 6, New Fatehpura,

Udaipur.

Bhunveshwar Paneri S/o Onl\arnth Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal/Jain, aged about 30 years, R/o H.N0.208,
Paras Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Iilehpura, Udaipur,

5. Hira Lal Dangi S/o Sh. ngn Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peor: it present employed as Casual Peon in the
oftice of JT CIT, 6, New Fatehpurq Udaipur.

(8]

Y OA No.530/2011

1. Nagraj Meena S/o Kanji Meena, ajed about 38 years, R/o village Khokhadra,
Kherwada, Udaipur, at present employed as Casual Peon in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur. : .

2. Narayan Lal Dangi S/o Shri Ke.l u Lal Dangl aged about 22 years, R/o

Khatikwada, Bedla, Udaipur, at presen;. (mployed as Casual Peon, in the office of

CIT, 16 Mumal Tower, Udaipur.

Narbada Shankar Menariya S/o Shn Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at precent employed as Casual Peon, AO (DDO),
Udaipur.

4. Narendara Bhatnagar S/o Shri Ashok Bhatnagar, aged about 26 years, R/o 30,
Chitmrmpt Marg, Mahila Mandal ke Pass, Udaipur, at present employed as Casual

(%]

o Peon in the office ITO Ward-2(1), 6, Naw Fatehpura, Udaipur.
.\‘

.. Narendra Purbia S/o shri Himniaz Lal Purbia, aged about 31 years, R/o
o(’SC Rampura Choraha, Ubhayshm Ji Road, Udaipur, at present employed as
asual Computer Operator in the oftlce of CIT 16 Mumal Tower, Udaipur.
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0A No.529/2011 ]

1.Vikram Ary'l S/o Shri Bhanwar Lal, a;;td about 26 years, R/o C/o Sharkar Sadan,
in front of Central Jail, Rajnagar, Disirict Rajsamand, at present lemployed as
Casual Chowkidar, in lhe office of Inccme Tax, Rajsamand.
2.Ramesh Kumawat S/o Shri Pramanand Kumawat, aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District Rajsamand at present employed as Casual Data
Entry Opelatox in 1he office of Income*Tax, Rajsamand.
3.Prakash Harijan S/o Shri Kishan Lal Harijan, aged about 26 years, R/c Mukherjee
Choraha, Hargan Basti, Kankroli, District Rajsamand, at present |employed as
| : Casual Sweeper, in the oiﬁce of Incomé Tax, Rajsamand.
. . 4.Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years R/o Village
. Banai Post, Binol Via Kuwaria, District Rajsamand, at present iemployed as
Casual Data Entry Operator in the office of Income Tax, Rajsamand[
5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra
Collony Village Vasol, District Rajsarhand, at present employed as
in the office of Income Tax, Rajsamand |

Casual Peon,

1.
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OA No.532/2011 }

Mamsh Rawat S/o Shri Dau Lal Ji, aged about 30 years, R/o 14[ Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Operator, in the office of Guest Housé; CIT, 16, Mumal Tower, Udiaxpur
Manohar Singh Meena S/o shri Nanji'‘Meena, aged about 30 years R/o v1lla{,e
Karnpuria, Kuwaria, Sarada, Udaipur; at present employed as Casual Cook, in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.
Padmésh Sharma S/o Shri Harishankdr Sharma, aged about 29 ye[ars R/o Clo
Yashwant Purohit, Brakmpuri Mohalii, Bansi, Chittorgarh, at present employed
as Casual Computer Operator, in the ofﬁce of Guest House, Addlt CIT, Range
Chittorgarh. e ¢
Praveen Sandhaya S/o Shri Sohan'Lal Sanadhaya, aged about 25 years,
R/0G107, Gandhi Nagar, Sector-5, (.hlttorgarh at present employ[ed as Casual
Computer Operator, in the office of Guest House, DCIT, Circle, Ch'ttorgarh
Pushkar Choudhary S/o Nandram ' Choudhary, aged about 34 -years, R/o
Lakhdrighati, Near Satyanarayan Teinple, Udaipur, at present employed as
Casual Computer Operator, in the* office of Guest House, ITO Ward-3,
Chittorgarh. -
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o

Vijay Singh Chouhan S/o Shri Hari Singh Chouhan, aged abcut 33: years, R/o
31, Krisanpura, Gali No.2, Udaipur, at present employed as Casual Peon in the

-office:of Jt CIT, 6, New Fatehpura, Udalpur

Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged abolut 39 years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present employed as
Casual Peon, in the office of CCIT, 6; New Fatehpura, Udaipur. :

Yogesh Meena S/o Shri Omprakash’Meena, aged about 36 yeafs,| R/o Swarup
Pura Wlavli, Udaipur, at present employed as Casual Peon, in the ofﬁce of Ito,
TRO, 13-B, Saheli Marg, Udaipur. t

Kishan Lal Meghwal S/0 Shri Roop Lal Meghwal, aged about 2[6 years, R/o
621, Gall No.3, Machlla Magra, Hiran Magri, Sector 11, Udalpur at present
employed as Casual Peon, ACIT, C1rc1e-2 Udaipur.

Mukta Sharma D/o Shri Nand Lal Sharma, aged about 31 years, I|{/o 103, AR

* Complex. Sector 14, Udaipur, at’ pxesent employed as Causal _Computer

Operator, in the office Sevotlam CII 6 New Fatehpura, Uddlpur

¢
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0.A. No.534/2011 with MA No.142/2012

1.

[9S)

w

OA No

Naresh Menaria S/o Shri Kishan Lal Menaria, aged-about 25 years, R/o 255,
Badgoar, Udaipur, at present employed as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fatehpura Udaipur.

Pankaj Joshi S/o Shri Kaluram Ji, agei about 31 years, R/o JLeenath General
Store, Goverdhan Villas, Udaipur, ar’ present employed as Casual Computer
Operator in the office of ITO Ward -1 (]) 6, New Fatehpura, Udaipur.

Prashant Singh Ranawat S/o Mahipal Singh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at present employed as Casual Computer Operator in the cffice of Addl.
CIT, Range-2, Udaipur.

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur.

Rugesh Dangi S/o Shri Nathu Dangi, «ged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

.535/2011

(WS ]

Teji Lal Mecna S/o Shri Dungar Lal ji, aged about 19 years, R/o Village

Karnpuria, Kuwaria, Sarada, Udaipur, 2t present employed as Casual Coo, in the

office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

TllkLSh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in

the office of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o

Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed as Casual Computer

Operator, in the office of Guest House, ITO, Ward-1 Chittorgarh.

Niranjar, Nath S/o Shri Dungar Nach, aged about 30 years, R/o C.O.

Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present

employed as Casual Peon, in the office of Guest House, CIT< 16 Mumul Tower,

Udaipur.

Dinesh Harijan S/o shri Gamera Ji Harijan, aged about 40 years R/o Kachi Basti,

Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in

the office oi’ Gucst House, IT Guest House, H.M. Sector-11, Udaipur.

Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 yemrs, R/o village

Manpura, Lakhawali, Udaipur, at presznt employed as Casual Chowkidar in

Income Tax Oftice, 6, New Fatehpura, Ucdaipur. .

v ¥ 0A No.536/2011

1.

o

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,

R/o Ram Snghji Ki Bari, Sector-1!, House No.5G 14, Udaipur, at present

employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, ¢ged about 44 years, R/o 6§ Ward No.49,

Takahar Colony, Udaipur, at pres:r:t employed as Casual Sweeper, in the

office of ITO TRO, 13, B Saheli Masy,

Vishram Bariwa S/o Shri Ram Saln; aged about 36 years, R/o Near Income

Tax Office, Jain Marvie Ki Gali, I<4vakheda Bhilwara, at present employed
~ as Casual Waterman/Peon, in the, office of Income Tax Officer (DDO),

. “-Bhilwara Range, Bhilwara,

Bajrangi Yadav S/o shri Ram Doadria, aged about 29 years, R/o Near
Jagannath Mandir Kavakheda, Blillwara, at present employed as Casual
~Waterman/Peon, in the office of Income Tax Officer (DD), Bhilwara Range,
. Bhllwam



w

Mahendra singh Rathore S/o Shri Raghuwr Singh Rathore, . aged about 24
years, R/o House No.30€, Ward No 7, Jawahar Nagar, Bhllwaxal dt present

employed as Casual Waterman/Peon in the .office of Income Tax Officer
(DDQ), Bhilwara Range, Bhilwara.

[
OA No.537/2011 N

1, Sohan Lal Dangi S/o Shri Nathu Lq Dang1 aged about 24 years, R/o 618,
Gali No.2, Kailash Colony, Machlla Magla Hiran Magri, Sector—ll Udaipur,
at present employed as Casual Peon; in the office of CCIT, Udalpur‘

2. Sonali Patwa D/o Sri Ashok Kumar Patwa, aged about 29 years R/o 95,
Patwa Street. Jagdish Chowk, Udalpur at present employed Las Casual
Computer Operator in the office :of ACIT Circle-1, 6, New l*atehpura
Udaipur.

Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54 Gandhi

Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweepcr in the
office of CIT, 16 Mumal Tower, Udajpur. ‘

4, Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 jears, R/o

w Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed \'as Casual
Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur. ‘

Varsha Mehta D/o Shri Slclllbh Chandra Mehta, aged about 29 years, R/o

1338, Adarsh Na;,m Sec.-4, Udaipur, at present employed as Casual

Computu Operator in the office of ITO Ward-1 (4), 6, New Fatehpura
Udaipur.

(U8 ]

U

OA No. 538/7(:11

1. Jai SmOh Sarangdevot S/o shri Nubnay Singh Sarangdevot, dged about 29
years, R/o Bmhmpun Kanod, Udbipur, at present employed db Casual

Compater Operator in the office cf ITO Ward-1(1),6, New Fatehpura,
Udaipur.

2. Jaswant Singh S/o Shri Arjun Singh. aged about 32 years, R/o Rasala Chowk
Nathdwara, Rajsamand, at present emsployed as Casual Computer Operator in
the office of CCIT, 6, New Fatehpuza, Udaipur. - |

3. Kamlesh Kumawat S/o shri AshokiJi Kumawat, aged about 33 ycals R/o 2

TA 41, Hiran Magri Sec.5, Udaipur, at present employed as Casual Peon in
the office of CIT, 16 Mumal Tower, Udaipur.
4, Kanhiya Lal Dangi S/o shri Hakma Ji Dangi, aged ¢ about 35 years, R/o village
Bhawarasiya, PO Daroli Udaipur, at present employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur. - ' i
Kishore Kumar Yadav S/o Shri Bheru Lal Yadav, aged about 41 years, R/o
719, Krishanpura, Near Ganesh Takri; Udaipur, at present employed as Casual

Drivar in the oflice of CIT (A), 16, Mumal Tower, Udaipur.

(V1

. |
0A No.539/201" 3 . .E

ulde:p Singh S/o Shri Hari singh :Chauhan, aged about 35 years, R/o 31,
rishenpura, Gali No.I, Udaipur at rresent employed as Casual Peon, in the
¢z of TRO, Udaipur, Newfatehpura, Udaipur.

>sh Chandra Kulambi S/o Ram:; Chandra Kulambi, aged about 30 years,
) K/G

’. Meera Nagar, New qupum £olony, Udaipur, at presen. e*n.ﬁloyed as
Gasypl Computer Opualox in the offic: of AO (DDO), Udaipur.
N ~h Nagda S/o Shri Shonwar L Nagda aged about 3¢ years, /o 174,
A, Hompura, Ganesh Tractor Kz Pass, Udaipur, at present mlp[loyed as
AU Compulu Operator in the offics of ACIT, Circle-2, Udaipur.
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Munish Sanadhya S/o shri Shivprakash Sanadhya, aged about 28 years, R/o
44, Kailash Marg Jagdish Chowk, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur,

Manisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o0 258,
Ganesh Nag,ax Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16 Mumal Tower, Udaipur.

OA No.540/2011

1.

2

(%)

Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur.

Rajmal malt S/o shri Nagji Mali, aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of
Guest House, JCIT.

Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the office of Guest House, ITO, Chittorgarh.

Sohan Lal Meena S/o shri Ram T.al Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cock, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about-24 years, R/o 350,
Krishna Pura Udaipur, at present employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.541/2011

1.

(OS]

Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of I'T Guest House, H.M. Sector-11, Udaipur.

Decepak Dangi S/0 Shri Nathu Lal Dangi, R/o 21 Khatikwada, Bedla, Udaipur
at present employed as Casual Peon, in the office of Guest House, ITO Ward-
(1), 0, New Fatehpura, Udaipur.

Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Braham Pol, Udaipur, at present employed as
Casual Computer Operator, in the oflice of Guest House, CCIT, 6, New
Fatehpura, Uaipur.

Gopal Dangi S/o shri Ganesh Lal Dangi, aged about 21 years, R/o Lakadwas,
Mota Devra, Udaipur, at present employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o
village Bathera Ki Salay, Droli, Udaipur, at present employed as Casual
Computer Operator, in the office of Guest House, CCIT, 6 New Fatehpura,
Udaipur.

OA No. 52372011,




A

» J it.z'mdm"Sha_rma S/o Shri Rameshwa L1;',,211..:Sharma, aged about 23 years, resident of
|15, Vijay Sm%h Pathik Nagar, Bhilwa:1 at picsent employed as Casual Computer
Operatcr, in the Office of Income Tax Officer, Ward No.2, Bh;ilwara Range
Bhilwaia. |

bo

(U5}

Ratan Lal _Sen S/o Shri Gopal Lal Sen agea about 32 years, Resident of 17, Kawa
Kheru., Bhilwara al present employed as Casual Computer Operator) in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

4, Vishal Kumar Modi S/o Shri Jhamak Lal Modi aged about 28 years Resident of
C-239, R.K. Colony, Bhilwara at present employed as Casual Coméutér Operator

in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

5. Abdul Qadir S/o Shri Abdul Mugeem Quazi aged about 24 years,-Resident of In
Front of ldgah, Sanguneri Gale, Bhilwara, at present employed as Casual
Computer Operator in the Office of Joint Commissioner of Income Tax, Bhilwara -
Range. Bhilwara. '

OA No. 524/2011 o : i

1. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years; Resident of

Shahpura Rozd, Sanganer, Bhilwara at present employed as Casual Corputer Operator, p
in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwara, >

. Bharat Kumar Modi S/o Shri Mohan Lal Modi aged about 28 years, resident of C-
39, RK. Coloay, Bhilwara at present employed as Casual Computer Operator in the
Office of Incomie Tax Officer, Ward 4, Bhil'vara Range Bhilwara, '

2
2

3. Gaurav Chouhan S/o Shri Ram Prasad Chouhan aged about 21 years Resident of
H 466, Kirli Nagar, Shastri Nagar Extention, Bhilwara at present :mphlgyed as Casual
Computer Operator in the Olfice of Income Tax Officer, Ward No. 2, Bhilwara Range
Bhilwara.

4. Pushpkant Sharma S/e Shri Nanu Ram Sharma aged about 31 years Resident of
Jityan, The. Kotri, District Bhilwara at present employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward 3, Bhilwara Range Bhilwara.

OA No. 7712012

Ram Sagar Mcena son of Shri Sukhpal Meeria, L
- Resident of House No.71, Ward No.27, Near LIC, Kila Road, ‘

Chittorgarh at present employed on the post.of Casual

Peon in the oftice of Income Tax Officer (DDO)

Chittorgarh.

i (By Advocate ? Ir.J.K Mishra in all the above éases) e
| D . -3 N
i p- U

g o LUnionrof India through Secretary, Central Board of Direct Taxes, Ministry of Finance,

,’2_! T SR ,,_GO\'{.‘@-:?‘x;nmuef}‘t of India, North Block, New Detlhi. .

ll, Lok 2. Thej Principal Chief Controller of Accounts (Pr.CCA), Central Board of Direct
Voot = - 5 rl‘
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4. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commissioner of [ncome 'Iax o, New Fatehpura, Udalpl"‘

(By Advocate Mr. Varun Gupta for R 110 2 & 5

: Respondents

- & Advocate Vinit Mathur ASGI with Arnkur Mathur for R.4)

OA No.542/2011

1.

o

(98]

Devilal S/o0 shri Dala Ram, aged about 25 years, R/o village & Post Moongra,
Via Balotra, Tehsil Pachapadara, District Barmer, at present employed as
Casual Computer Operator in the office eof Income Tax Officer Ward, Balolra
District Barmer.

Poonam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C-7, Ram Bag
Kaga Colotly Mahamandir, In 1he office of Chief Commissioner of Income
Tax, Jodhpur.

Ashok Kumar Sharma S/o Shrj Parmanand Sharma, aged about 36 years, R/o
Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan
School, Jodhpur, at present employed as Casual Computer Operator, in the
office of Chief Commissioner of {ncome Tax, Jodhpur.

Barma Meena S/o shri Balal Mz=na, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur at present employud as Casual Peon, in the
office of Chief Commissioner of Income Tax, Jodhpur.

OA No. 5602011

. Gaurav Sharma S/o Shri HariShanl (&i‘ Sharma, R/o House No.474, Ward No.9,

Bhatta Colony Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Hqu umangarh Jn.

2. Manish Sharma S/o Shri Ram Pratap ¢ harma R/o House No.185, Ward No.11,

Bhatta Colony Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

3, Bhanwar Lal Mund S/o Shri Girdhari Lal Mund, R/o ward No.6, Sector No.12-L,

Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Enitry Operator in the Income Tax Office
Harumangarh In

D OA No. 4982011

o] Sanjay Kumar Kumar S/o Shri Harish Kumar, aged about 25 years, resident of
Near Sarjawa Gate, Kumaharwada,- Sirohi, at present employed as Casual
Computer Operator in the Office of Iicome Tax Officer, Sirohi.
42

mwﬁ_\h_ﬁ

Sarwan Kumar S/o Shri Charan Das agad about 27 years, resident of Keshar Bag,
Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as

~Casual Safaiwala, in the office of Income Tax under PRO CCIT, Jodhpur.

‘ af)ilnesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.

104, i Bombay Motor Choraha Roed, Near Bendra Acupuncture, Jodhpur, at

B pxesent employed as Casual Peon in the Office of Income Tax, CIT (A), Jodhpur.

N I

L Suxesh Kumar S/o Shri Ramesh Kunmar aged about 28 years resident of Gudria
~ Jav, Pilkani Nari, Sumerpur, District Pali, at present employed as Casual

.~ Computer Operator, in the office of In¢ome Tax Ofﬁcu Sumerpur, District Pali.

s
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- QANo. 5012011

&
5. Hari Singh S/o Shri Jai Singh aged about 40 years, resident of Vlill. Kumtia,

Tehsil Bali, District Pali, at present employed as Casual Chowkidar in the office
of IncHme Tax Officer, Mount Abu, District Sirohi. |

OA No. 49¢/2011

I, Rajendra Gurjar S/0 Shri Kishan Lal Gurjar aged about 39 z‘years, resident of

H.No. 173, Sardarpura 1** C Road, Jodhpur, at present employed as Casual Peon
in the Ottice of Income Tax Joint CUT, Jodhpur,

(8]

Hansraj S/o Shri Tulsi Ram aged about 21 years, resident of Kalal Colony,

Jodhpur at present employed as Casml Chowkidar i in the Ofﬁce of Income Tax,
CCIT., Jodhpur.

(0%

Gautam Samariya S/o Shri Mohan Lal Samariya, aged about 34 years, resident of

Gali No. 11, Kalal Colony, Jocil11)L'1‘i", at present employed’as Castial Peon in the
Oftice of Income Tax, CIT [, Jodhput.

4, Narendra Singh S/o Shri Kishore Singh aged about 21 years resident of Gali No.

2, Ganeshpura, Ratanada, Jodhpur, at present employed as Casdal Peon in the

Oftice of Income Tax 1TO (System), Jodhpur.

()

Vikram Singh S/o Shri Bal Kishan Singh aged about 31 yeas, resident of B-76,
Arvind Nagar, Air Force, Jodhpur, at present employed as Casual Peon in the
office cf Income Tax, CIT -1, Jodhpur.

OA No. 500/2011 : : I

1. Hari Ram Meena S/o Shri Badri Prasad Meena, aged about 76...y£,a1 s, resident of
C/o Rajendra Kumar Mahevar, Prithvipura, Rasala Road, Jodhpur, at present
employed as Casual Peon in the Of[lu, of Income Tax, Ward — 1(3) Jodhpur.

o

Shailendra Shankhla S/o Shri Surendra Singh Shankhla aged jabout 26 years,

resident of Manak Chowk, Jodhpus, at present employed as Casual Peon in the
Office of Income Tax Ward 2 (2), Jodhpur

(U8

Alok Vyas S/o Shri Jagdish Nalayan aged about 26 yc,ars resvdent of Sector —
7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed as Casual Peon in the
Office of Income Tax, Valuation Officer, Jodhpur.

4. Gulab S/o Shri Hart Bhajan aged about 3 years, resident of Ram Mohalla, Kaga

Colony, Jodhpur, at present employed as Casual Computer Operator in the Office
of Income Tax Ward 3 (3), Jodhpur. -

s Amit Pandit S/0 Shri Han Das abe'd about 28 years, resident of Udai Mandir,

Tilak Nagar, Jodhpur at present employed as Casual Peon i in thc Office of Income —

Tax Ofileer (Audit), Jodhpur.

LaPChfmd Nath S/o Shri Laxman Nath aged about 31 years, [resident of 44-B,
: Adalsh:Nauax Pali, at present emplo\'td as Casual Computer Operator, in the

OfﬁCP 4 Income Tax, Joint CIT, Pali. s

Amm S}wh S/0 shri Ram Karan Smg Ly aged about 26 years, resident of House

O 34”() Subhash Nagar A,-Pali, at present employed as Casual] Waterman / Peon
in the Q Tice of Income la\( Joint CI'T, Pali.

i
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"
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Ishwar Sharma S/o Shri Parshram Sharma, aged about 26 years, resident of House
No. 32, Rajendra Nagar, Near Mahila Police Thana, Pali, at present ecmployed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali. -

Sharwan Kumar Bhati S/o Late Shri Binja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junciion District Pali, at presentt employed as
Casual W aterman / Peon in the Office 'céf Income Tax, Joint CIT, Pali.

Lalit Kumar S/o Shri Bhanwar Lal aged about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Compu g Operator, in the office of Income Tax,
Joint CIT, Pali. ]

OA No. 50272011 .

4,<

1.

Q]

W

Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Paly, at present employed as Casual Waternan
/ Peon, in the Office of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod S/fo Shri Khema Ram aged about 32 ;‘,'ears, resident of 352,
Subhash Nagar — A, Pali, at present 2rployed as Casual Sweeper / Safaiwala, in
the office of Income Tax, Joint CIT, Pali,

Sharwan Vyfls' S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Othce of Income Tax, Joint CIT, Pali.

Smt. Bhanwari Devi Wile of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in the Office
of Income Tax Officer, Nagaur.

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkies, Sumerpur, District Pat employed as Casual Pcon /
Safaiwala, in the Office of Income Tax, Joint CIT, Pali.

Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

> OA No. 511/2011

A
1.
A
o2
A
3.

Vinod Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in th2® Office of Income Tax ACIT, Circle
Sriganganagar. PR

Ramesh Soni S/o Shri Balram Soni c{oed about 23 years, resident of Ashok Nagar
— B, New Child School, Sriganganagar at present employed as Casual Computer
Operator in the office of Income Tax JCIT, Range Sriganganagar.

Randhir Kumar S/o Shri Lal Chand aged about 25 years, resident of Village 36

LNP, Tehsil Padampur, Sriganganagdr, at present employed as Casual Computer
Opemm in the office of Income Tax; [TO Ward No. 2, Sriganganagar.

1. Behind Sukhwant Cinemu,- Purani Abadi, Sriganganagar, at Ppresent
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empJO)cd as Casual Waterman / Peon, in the ofﬁce of Income Tax
Sriganganagar.

Sohan Singh S/o Shri Raj Kumar Saini, aged about 24 years, resxdent of C/o 55-
56, Ward No. 2, Bharat Nagar Purani Abadi, Sriganganagar, at pzesent employed
as Casual Waterman / Peon, in the office of Income Tax, Srlganganag,a‘r

OA No. 512/7()11

1.

(3]

(5]

OA No. 5172011

Mohd. [rfan S/0 Shri Mohd. Gulfam aged about 25 yers, resident of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present er'nployed as
Casual Peon in the office of Income Tax CTIT, Jodhlpur.

Vikram S/o Shri Manohar Lal aged about 27 years, resident of Quarter No. C-
36/11, Reserve Police Line, Ratanada Jodhpur at present employedk as Casual
Peon, in the office of Income Tax, CCIT Hars., Jodhpur.

Rattan Lal S/o Laté Shri Gyarsa Lal aged about 48 years, resxdent of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed|as Casual
Saial\\ald / Sw eeper in the Office oflneome Tax, PRO, CCIT, Jodhpur

leshou S/o Shri Puran Das Dhanwal aged about 29 years, re81dent[ of Inside
Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at present employed as "Casual
Satal\\ ala / Sweeper in the Office of Ihcome Tax Officer.

W

L

1o

(U5 )

(4]

Vimal Kumar Swami S/o Shri Niranjaps Lal Swanii aged 33 years, Residrnt of Clo
Shashi STD PCO, Tilak Nagar, Bikaner, at present employed as Casual Data
Entry Operator in the Office of ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara $/o Shri Munohar Lal Kansara, az,od about 25 years,
Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Opemtox in the Office of JCIT, R'mge — 1, Bikaner.

Madhuri Sarswat D/0 Shri Kamal KIShOI‘e Saraswat aged about 22 years resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner, at present
employed as Casual Data Entry Operator in the Office of ITO (TDS) Blkaner

Shravan' Kumar Shankhla S/o Shri Magha Ram Shankhla aged about 22 years,
resident of Ward No. 19, Shriramsar, Blkaner at present employed as Casual Data
Entry Ot)uatox in the Office of ITO, Waxd 2(1), Bikaner,

Mmhendm Singh Parihar S/o Shri Gulab Smgh Parihar, aged about 28 ye[ars Shri
Karni Séwa Sansthan, FCI Godam Road Indira Colony, Bikaner, at present
employed as Casual Waterman in the Ofﬁce of JCIT, Range ~ 1, Bikaner

Ravindra Kumar S/o Shri Bhanwar Lal' ag,ed about 25 years, Resxdent of 169-B
Sadul -Ganj, Bikaner, at present employed as Casual Waterman in the Office of




1

hR

OA No. 518/2011 T - N

1. Sharwan Kumar Meghwal S/o Shri Gebi Ram Megﬁwal aged about 36 years,
resident of Ward No. 19, Meghwal Mohalla, Shriramsar, Bikare:, at present
employed us Casual Waterman in the Office of ITO (Tech.), Bikaner.

2. Hari Prakash Suthar S/o Shri Kishan ral Suthar aged about 31 years, resident of
Near B.D. Kalla House, Daga Mohalla, Bikaner, at present employed as Casual
Data Entry Operator in the Office of ITO, Ward 1 (2), Bikaner

3. Rajesh Kumar Jhungh S/o Shri Clxdmpa Lal Jhungh, aged about 26 years,
resident of Opp. Nagar ng'lm Bhar.dar, Kamla Colony, Bikaner, at present
employéd as Casual Sweeper, in the office of JCIT, Range-1,Bikaner,

4, Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat aged 29 years, resident
of Behind OBC Bank, Chhimpon Kg Mohalla, G.S.Road, Bikaner 334001, at
present employed as Casual Data bntiy Opexator in the Otffice of ITO, Ward 1 (4),
~ Bikaner. .

Praveen Sharma S/o Shri Charanjeet uged 29 years, residént of Ward No. §, Near
. Shiv Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present
— employed as Casual Data Entry Operator in the Office of ITO, Suratgarh.

w

6. Sukhvinder Singh S/o Shri Gurmej Singh aged 29 years, resident of House No.
145, Jakhad Colony, Near Agrasen Nagar, Sriganganagar, at plesent employed as
Casual Waterman in the Office of ITO, Suratgarh. '

OA No. 5192011

I. Kamal Kishore Swami S/o Shri Hanuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Near Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner — 334001, at present employed as Casual Data Entry Operator in the
Office of CIT (A), Bikaner,

Shiv Kumar Swami S/o Shri Hanuman Das Swami aged about-32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bdss, Bikaner 334
001, at present employed as Casual Data Entry Opexator in the office of 1T0,
~3 Ward | (3), Bikaner. : : o

o

X,

3. Jitendra Jhungh S/o Shri Champa Ld‘ Jhungh, aged about 33 years, resident of
w Opp. Nagar Nigam Bhandar, Kamla Colony, Bikaner, at present employed as
Casual Sweeper in the Office of CIT, Bikaner. :

oF Ram Swaroop Meena S/o Shri Mohm Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, 1Via Chala, Tehsil

Srimadhopur, Sikar 332 737, at présent employed as Casual Waterman in the
Office of JCIT, Range — 1, Bikaner.

- ‘5?}*'§:<;\4\Nir111a1 Kumax Kheriwal S/o Shri Surja Ram Khedriwal' aged about 37 years,
- “riesident of 33, Chankaya Nagar, Olc Shiv Bari Road, Bikaner 334 003, at present
'emploved as Casual Data Entry Operator in the Ofﬁce of ITO (Tech ), Bikaner.

Raj. I\umeu Barupal S/o Shri Dala Ram Barupal, aged 37 \'ea*s, resident of Ward
7 No~ 19 Me;,hwal Mohalla, Shriramsar, Bikaner, at present employed as Casual
= Watel man in the Office of ACIT, Circle — 1, Bikaner.,
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OA No. 162012

Yashwant Kumar Rawal S/o Shri Bhanwar Lal Rawal,
Resident of Village Sarneshwarji, Post Office Mandwa,
Dist.Sirohi, ut present employed on the .

- Post of Casual Chowkidar in the office of
Income Tax Office, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

| - Tabish Anwar son of Shyi Anwar Hussain,
Resident of 164, Mohan Nagar-A, BIS Colony
Jodhpur at present employed as Casiial Computer
Operutor in the office of JCIT-1, Jodhpur.

2, Jagdish Singh Rathore son of Shri Mangu Singh,
Resident of Near Kalka Mandir, Maderna Colony, .
Jodhpur at present employed as Casual Computer 3
Yoo Operator, in the office of Income Tad War-1 (1), Jodhpur.
3. Rajendra Kumar Parihar son of Shri Om Prakash Parihar,

Resident of Indra Colony, Mahamandir Jodhpur
At present employed as Casual Computer Operator, -
In the ctlice of Income Tax Ward-1(2) Jodhpur.

4. Kanhuiya Lal Son of Shri Bastj Ram,;
Resident of Gali No.1, Gandhipura, BJS, Jodhpur .

At preent employed as casual Computer Operator in the office -

Of Inccme Tax Ward-1(3), Jodhpur, * ++

5. . Vip'ul_'l andan son of Shri Krishan Kumar Tandon,
Residerit of 25/E-29, CHB Jodhpur at-oresent
Employed as Casual Computer Operatyr

In the.cilice of Income Tax Ward-1(3) Jodhpur.

O A No. 48372011

l. Ramest: son of Shri Gopi Lal, o
Resident of Gandhi Chowk,Sardar Pasel Marg,
Jalore ut present employed as Casual
Computer Operator in the office of Iricome Tax
R Officer, Jalore. b

2. Raju Ram Mali son of Shri Amara, resident of ,
Behind FCI Godown, Jalore at present employed
As Casual Chowkidar in the office of Income
Tax Officer, Jalore. !

3. Narpat Lzl Parihar son of Shri Chhoga Ram,

TP - Resident >f Indra Colonyu, Kalapura Shivganj

- #Dist.Siroli at present employed as Casual
. . Chowkidar in the office of Income Tax Officer,
© . Sirohi. '

Fle K , . L. ~ . o
e Hitesh Caandra son of Shri Magan Lal,

'Résident of Near New Bus Stand, Gali No.2,
“oSirohi, at present employed as Zasual Walerman
in the oftice of Income Tax Officer, Sirchi.

e
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5. Smt.Lalita wife of Shri Himamt Kumer, resident of
Near Old Police Line, Jhupdi Road, Sirohi at present .-
employed as Casual Safai Ksumachan in the ofﬁce of Income

Tax Officer, Sirohi. :

OA No. 484/2011

IR Jitendra Kachawaha son of Shri Mistni Lal
Resident of Near Raj Mahal Middle School,
Ajay Chowk, Jodhpur at present employed as Casual
Computer Operatox in the Income Tax thce C1rcle LJodhpur.,

2

Deep Singh son-of Shri Bhanwar Ssmgh '
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur at present employed as Casual Computer -
Operator in the office of Income Tax; Wald-2(2) Jodhpur

LI

Ugam Singh son of Shri Chandra Smg,h resxdent of
Near Kdika Mandir, Maderna Colony, Jodhpur at -
Present employed as Casual Computer Operator ifi
the office of Income Tax Officer (Tech), Jodhpur. -

+. Kushal Singh son of Shri Bhanwar Singh, SRR
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur, at present employed as casual Computer -
Operatox in the ofﬁce of Income Tax Officer (Audlt) J odhpur

5. Daulat son of Shri Suxaj, 1es1dent of :
Opp.Mahamandir Railway Station, Ram Bag Scheme
Jodhpm at present employed as Casual Peon

in the oflice of Income Tax Ward-I(} )

Jodhpur. :

O A No.485/2011 -

I Praveen Singh son of Shri Madan Singh oo
Resident of 1/S Hem Singh Katala, Mahamandir

g Jodhpur at present employed as Casual Peon in the ofﬁce

Of Income Tax, CCIT, Jodhpur.

Mahendm Singh son of Shri Amar Singh, S L
Resident of Abaynagar, H.N0.95-A, Niyatavera, Mangra Pungra,
Jodhpur at present employed as Casudx Chowkidar i n the office. -

s of Inceme Tax, CCIT, Jodhpur. :

o

3. Suresh Kumar son of Shri Kishan Chand Samanya }_, :
Resident of Kalal Colony, Gali No.9
Insidé Nagauri Gate Kila Road, Jodhfiir at present ™
L, employ ed on the post of Casual Chowkd1ar in Guest;‘ .
) ,;.f’iﬁ‘- i %75 3House, CCIT Office, Jodhpur. ’

ol EERSN --__&gveel Son of Shri Bhanwar Lal, resident of - _
No:8, Near Central Jail, Keshar Eiaz, Ratanada oo
Jod pur at present employod on the po‘tof o

(}ﬁanal Chowkidar in Guest House, C: l“[T
@ﬁ;ee Iodhpux
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0A No. 4@‘_4/201 1
L. Arun Kumar son of Shri Hansraj .-
resident of H.No,55, Prithvipura,
Rasala Road, J odhpur at present employed

On the post of Peon, in Income Tax Office,
Paota C Road, Jodhpur, : '

2, Samosh Kuamr son of Shri Tara Chand Chande] . L
Resident of Gali No.04, Kala] Colony, Nagauri Gate, "7
Jodhpuz' at present employed op the post of Peop - -
in come Tax Office, Paotq C Road,.‘Jodhpur.

3.

Raji son of late Shrj Bhanwar Lal,?I 1;’esident of HNo.29
Shankar Nagar,Sangariya Fants, . :

Jodh‘pur at present employed on the bost of Peon - - " eie

in Income Tax Office, Paota ¢ Road, Jodhpur, ~~ # *1o

4. Mahendra Gurger son of Shrj Kishan La] La]
Resident of Plto No. | 73, Ist C Road, P
Tax Colony at bresent employed on the post of Peon
in Income Tax Office, Paota C Road, Jodhpur,

n

Chandra Prakash son of Shri Dev Das Rankawat
Resident of Near Gokul Niwas, Umed Chowk,
Jodhpur at present employed on the post of Peon _
in Income Tax Office, Paota C Road, Jodhpur

0. Deepa ':Ram son of Shri Raju Ram, resident
Of near Income Tax Department, Balotra,
Distt. Barmer at present employed on the
Post of Peon/Computer Works in the IR
Office of Income Tax Officer, Balotr‘a}fDistt.Barmer. S
U4 No. 4652011

I

l, Gopal Lal Prajapt, son of Shri Kana R@n,
Resident of Om Colony, Gangwa Road,
Makrana, Dist.Nagaur at present employed c
As Casual Computer Operator in the office S
Of Income Tax Officer (DDO), Makarana, Distt.Nagaur.

[N

Anandi Lal Saini sons of Shri Hardeen Ram, L

Resident of Near Trimurti Mandir,
Jhaira Talab, Makrana, Distt. Nagaur

at present employed as Casual Computer Operator in the office ~
Of Inconte Tax Officer (DDO), Makafhna,Distt.Nagaurl. o

3. Tikam Chand Sen son of Shri Gordhaﬁ:‘Lal,

/f‘;{?;\l\ifsidexw_ol'Gangri Chowk, Mithri,
-,E_ A LI LA

S
,;m\’hq}\ ’ ‘l N
z ‘-.’j_éft

il NivwaCity, Dist, Nagaur, .
ép_?«§sen€, employed as Casual Peon *
ii’l‘\‘{ffg‘ [1i:e of Income Tax Officer (DDO),
M"'2’211';1‘2;.‘1&1,Distl.Nagaur. i
t S i

...’<

aola Jodhpur Income .
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Hukum Chand Sain son of Shri Gordhari Lal,

Resident of Gangri Chowk, Mithri,, Teisil Nawa City,
Dist. Nagaur at present employed as Ce sual -
Chowkidar in the office of Income Tax Hfﬁcer (DDO) ..
Makarata, Dist.Nagaur.

"~ OA No0.466/201i

(e ]

Manoj Kumar Bora S/o Shri Magan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, INagaur, at present employed as Casual
Computer Operator in the office of [ncome Tax Officer, Nagaur..

Satyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Ayurvedlc MG Road, Nagaur, at
present employed as Casual Computer Operator in the office of Income Tax
olficar, Nagaur,

Nitesh Toawat S/o Shri Narendra Kumar Tolawat, aged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Cnowk, Nagaur, at present employed as
Casual Computer Operator in the office of Income Tax Officer, Nagaur.
Narendra Meena S/o Shri Gokul lel Meena, aged about 29 years, R/o village
K’llandmpum Tehsil Devli, District Tonk, at present employed as Casual
Chowhkidar in the office of Income ch Officer, Nagaur,

Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual Chowkidar in the office
of Income Tax Officer, Nagaur.

OA No.467/2011 | .

L.

to
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27 OA No.468/20:1

Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 yeurs,
R/o Azad Chowk, Ramawat Stree:, Barmer, at present emplcyed as Casual
Computer Operator in the office of [ncome Tax Officer (DIO), Barmer.
Bhanwal Lal Chaudhary S/o Shri Cena Ram Chaudhary, aged about 26 years,
R/o village Ramsaria, Post Baitu 13hopji District Barmer 344034, ai present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
Lalit S/0 shri Gauri Shankar, aged -about 24 years, R/o Jaswant Ki Ghati,
Batasagar, Jodhpur , at present eraployed as Casual Peon m the office of
Income Tax Officer, Ward-II (1), CIT 1*, Jodhpur.

© Smt. Lalita W/o Shri Ashok Kumar, 'lged about 36 years, R/o Kalu Khan

KiHaveliRasala Road, Jodhpur, at present employed as Casual Pecn in the

“office of Income Tax Officers (TDS- 1) (DDO), Jodhpur "

1.

o

Inder Singh Chauhan S/o shri Babu Singh Chauhan, aged aboot 31 yeaxs:"R/o

Maderana Colony, Near Kalka Mata Mandir, Jodhpur At plcwn* employed as

Casual Labour (Peon) in the office of [TO TDS-II, Jodhpur. * =
Pradeep Singh S/o0 shri Sawai Singl;, R/o Sadar Bazar, Dhan Mandi, Jodhpur

at present employed as Casual Labour (Peon) in the ofﬁce of ITO TDS-I],
Jodhpur,

.. Anrav Dan Charan S/o Bhanwar Dan, aged about__ 28 years, R/o
-3 Higlaghnagar, Laxman Ghati, Soorsagar, Jodhpur at present employed as
~*Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur. .

© Manisha D/o Shri Bali Singh, aged about 24 years; R/o Nathu Ka Nohra,
Kub;an Ka Bas, Umed Chowk, Jodhpur at present employed as Casual
A fCOmpulu Operator in the office cf Asstt. Commissioner of Income Tax —

STDS-1, Jodhpur,

[
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(By Advocate *4r. JK Mishra in all the above eeses)

1t

|6

Versus

. Union of India through Secretary, Cen*lal Board of D1reet Taxes Mlnlstry of
-Finance, Government of India, North Blo k, New Delhi, l

The Principal Chief Controller of Ac"ounts (Pr.CCA), 'Central Board of Direct
Taxes, New Delhi. )

Chief Commissioner of Income Tax ((,(‘A) CR. Bu1ld1ng, Statufe Circle, B.D.
Road, Jaipur. !

The Secretary to Govt. of India, Mmlsny of Personnel, Pubhc Gnevances and
Pensions, Department of Personnel and Training, North Block, New Delh1-1 10 001.

Chief Commxssloner of Income Tax, Paota C Road, Jodhpur-II Jodhpur |

Respondents

(By Advocate Mr. Varun Gupta for R o3 & 5 and Advocate Mr V1n1t Mathur ASGI
with Ankur Mathur for R.4) L

OA No.386/2011 . IR

1.
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(V]

£

Anil Kumar Solanki S/o Shri Bhansvar Lal Solanki, aged 'alijolit&ﬁo‘yeurs, R/o
H.No.§, Baldev Nagar, Mata Ji Ka.Than Road, Mangra Poonjla; Mandore,
Jodhpw at present employed on the post of Peon in the office of Commissioner

4

of Income Tax-I1, Jodhpur. -

Deepak -Parihar S/o Shri Dhanraj Panhal aged about 23 yeals, R/o Mallyon
Ki Dhani, Pipar Road, Jodhpur, at present employed on the post of Beon, in the
office »I" Assistant Commissioner of lneome Tax (HQ), Olo Co: mnlissioner of
Income Tax-11, Jodhpur. '

Purka Das S/o Shri Dhan Das, aged' about 32 years, R/o-\/lllage Binjwariya,
Via Tinwari, Tehsil Osian, District Jodhpur, at present employed on|the post of
Peon, in the office of Income Tax Ofticer, Ward-3 (4), Jodhpur.

Prem Prakash Sahu S/o Shri Poona Ram Chaudhary, aged about 23 years, R/o -
Inconte Tax Colony, Mandore Road; Jodhpur, at present employed on the post
of Peor, in the office of Income Tax Officer, Ward-1 (2), Jodhpur. |

OA No.387/2011

1.

o

Jameep Solanki S/o Shu Nnmal Solankl aged wbout 30 years R/o “Mohan
Villa”, Opp. Gokul Niwas, Umed Chowk, Jodhpur, at present employed on
the post of Computer Operator, in the officé of Income Tax Ofﬁver Ward-
3(1), Jodhpur. l

Bhawani Singh S/o Shri Kuku Smgh aged about 27 years, R/o D.S. Colony,
Near Medxcal College, Jodhpur, at present employed on the post of Computer
Operator, in the office of Commissiorer of Income Tax-II, J odhpur

Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhary, aged about 24
years, R/o Income Tax Colony, Mandore Road, Jodhpur, at piss ent employed -
on the post of Computer Operator, in the office of Addl.: Comdnssmner of
Income Tax, Range-3, Jodhpur. ! e~
Rakesa Puri S/o Shri Govind Puri, aged about 23 years, R/o Mata JiXa Than,

Mangra Poonjla, Mandore, Jodhpur, at present employed on the post of
Computu Operator, in the office ot /\sswtant Commissioner- of Income Tax,

~ Circle-3, Jdohpur.

' Surcndra Bhati S/o Shri Kishori Lak, aged about 34 years, k/e Street on

e flnhox t of Shiv Mandir, Ratanada, Jodhpm at present employed on the post of

Computel Operator, in thz o:tfice of Ineome Tax Officer, Ward-a\2), Jodhpm




|
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R

6. Shankar Lal Parmar-S/o Late Shri Mana Ram, aged about 35 yews, resident of
C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwasiy.l, Jodhpur, at
present cmployed on the post of Computer Opexator, in me oftice of Income
Tax Officer, Ward-3(4), Jodhpur.

7.

(By Advocate Mr. JK Mishra in all the cases)

Versus

1. Union of India through Secretary, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi. .

The Principal Chief Controlloer of Accounts (Pr CCA), Central Boaxd of Direct

Taxes, New Dehi,

: 3. Chief Commissioner of Income Tax (CCA), C. R. Bulldmg, Statute Circle, B.D.

b Road, Jaipur.

' 4. The Sccretary to Govt. of India, Ministry of Personnel Public Grievances and

Pensions, Department of Personnel and Training, N01t11 Block, New Delhi-110
001.

wo

2 ' . :
~ (By Advocate Mr. Varun Gupta for R 1to 3 and Advocate Mr. Vinit Matnur, ASGI with
Ankur Mathur for R.4)

— OA No. 91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maru,
R/o Ward No.18, Naiyon-ka-Mohulla,}
Napasar, Bikaner at present ‘
Employed as Casual Chowkidar, in the cffice
Of Assistant Commissioner of Income Tax
(Central), Bikaner.

2. Mohd. Umar S/o Shri Anwar Ali, R/o luyuon—ka-Mohulla ,
Near School No.9, Fad Bazar, Bikaner '
At present employed as Casual Waterriaa
In the office of Assistant Commissioner of
Income Tud (Central), Bikaner. :

(By Advocate Mr. JK Mishra)

Vs

1. Union of India through Secretary, Certral Board of Direct Taxes, Mxmstry of
Finance, Government of India, North Block, New Delhi.

2. The Principal Chief Controller of Accounts (Pr.CCA), Central Board of Direct

Taxes, New Delhi.

3. ChiefsConimissioner of Income Tax (CCA) C.R. Building, Swutute Circle, B.D.
Road, Jaipur.
;™. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Depurtment of Personnel and Trauing, North Block, New Delhi-110 001.

5. Assistant Commissioner of Income Tax (Central),Ayakar Bhavan Rani Bazar,
Bll\anu

By AdVocate\Mz Varun Gupta for R lto 3 &5 and Advocate Mr mef Mathur, ASGI
Writh- Aukur Math\z for R.4)

Y/\/
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OA No. 17272012

1.

o

i

OA No. 173/2012

Gopal Wasar S/o Shri Panna Lal Kasare,

At present employed as Casual Computer Operator
In the otlice of DCIT, C.C.I, Udaipur O/ the JCIT -
Central Range, Udaipur.

Mukesh Gayri S/o Shri Vardi Chander Gayri,

At present employed as Casual Computer Operator
In the office of ACIT, CC.2 Udaipur O/o the JCIT,
Central Range, Udaipur. ‘

Harish Lakshkar Sfo Shi Labh Chand Lekshikar,
At present employed as casual Computer Operator o
In the office of JCIT, Central Range, Udaipur.

Miss.Priyanka Soni D/o Shri Arunji Swarnkar,
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur,

Moti Lul Dangi S/o Shri Puraji Dangi,
At present employed as Casual Peon in the
Office nt JCIT, Central Range, Udaipur.

Rop Lal Dangi S/0 Shri Duleji. Dangi,
At presctil employed as Casual Peon in the
Office ofJCIT, Central Range,Udaipur.

5

1.

S8

v

Pushkar Lal Dangi S/oShri Udai Lal Dangi,
At present employed as Casual Driver -
In the oftice of DDIT, Inv.1, Udaipur
O/o the Addl DIT, Tnv. Udaipur.

Balu Ram Dangi:3/c Shii Ram Lal Dangi,
At present employed as Casual Peon,

In the oflice of DDIT, 1.2, Udaipur Ofo the Addl.DIT .

Inv.Udaipur.

Vijay Lohar S/o Kishan Lal Johar,
At present employed as Casual Peon, in the office of
the AddL.DIT, Inv. Udaipur.

Poonam ;Chand Meena S/o Shri Narayan Lal Meena

At present employed as Casual Peon,
In the oflice of DDIT, Inv.2. Udaipur O/o the AddLDIT
Inv.Udaivur. o

gmt.Susl:ila Bai Sonawat W/o Shyam Lal Sonawat,
At present cmployed as Casunl 3weper, -
In the oftice of AddLDIT, Inv.Udaipur.

<. Kamlesh Verma S/o lat Shri N.L.Verma,

~

At present employed as Casual Compu-er Operator,

A" “finthe office of th DDIT, Inv.2 Udaipur /o the AddLDIT, Inv.UdAipur..

[T

\
|
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Yashwant Joshi S/o Late Shri Mohar: Lalji Joshi,

At present employed as Casual Computer Operator, " =" ™
In the office of DDIT, Inv.2. Udalpux Olo the Addl DIT P
Inv. Udmpux

(By Advocae Mr. JK Mishra in all the above cases) -~ =

Vs.

1. Union of India through Secretary, Central Board of Direct’ Taxes Ministry of

Finance, Government of India, North Block, New Delhi. .. - .

The Principal Chief Controller of Accounts (Pr CCA), Central Board of Direct

Taxes, New Delhi.

3. Chief Commissioner of Income Tax { (.CA) C.R Bulldmg, Statute Cucle B.D.
Road, Jaiplr.

4. The Secretary to Govt. of India, Mml,try of Pexsonnel Public Guevanccs and
Pensions, Department of Personiel and Training, North Block New Delhi-110 001.

5. Joint Commissioner of Income Tax \Ceutral Range), 3r floor, Mumal Towers,
16,Saheli Marg, Udaipur. :

o

6.
(By Advocate Mr. Varun Gupta for R 1to 3 &5
(None for R.4%

o
e
o .. .
o

Per: B K Sinha, Administrative Member

These  applications  have beétd dlrected againéi the  order
No.F/Mo/CCIT/JPR/AddLCIT (Hgrs) /2011-_.«_/710 dated 31/5/2011 of the third
respondent [A1] and OM No. 49011/31/2008 Estt@ dated 12 9.2008 of 4th respondent
[A2]. As these have the same cause of action, a'l the ap_phcatlons are d_|sposed of by this

common order.

Reliefs sought for:

“{i) That the applicants may be perniitted to perUse.this joiht application on
behalf of five applicants under Rule 4(5) of CAT Procedure Rules, 1987. '

- (i) That impugned order dated 3152011 (Annexure A1} issued by 3“

respondent may be declared illegal . end the same may be quashed. The
respondents may be directed to make puayment to the applicant @ 1/30" of the
pay at the minimum of the time scale of pay of the Group D staff plus dearness
allowances i.e, Rs. 292 per day as basic pay w.e.f. 17.2008 and applicants
allowed with all consequential benefiis including the due arrears thereof. The
OM dated 12,9.2008 [Annexure.A2) may be ordered to be modified




e

(iii) That any other direction or orders may be passed in favour of the|
applicants, which may be deemed Just.and proper under the facts and

P4y
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circuinstances of this case in the interest of justice.

(iv) That the costs of this application may be awarded.”

»

2 All these OAs have been accompénied by Rule 4(5) Application for filing the joint

application. These have been allowed.

Case of the appiicants

3. The case of the applicants in brief is that the applicants were initially [angaged as

v
oy

. daily wage casual workers to work as casual cbmputer operator/peon etc, on the dates

mentioned against their names in Income Tax office along with their” educational

qualification as per the chart below:

P

[0ANo.

! .
' OA 531/2011

i

TOAS529/2011

‘0OA530/2011

0A532/2011

SO N

|10A533/2011

~

Mukta Sharma

“Name of :Tpplicant(s) Educational Date from working
S qualification
Abdul Kadar MA 1.9.2004
* Ajit Singh Chauhan BA 1.4.200?9
Bhunveshwar Paneri BA 15.4.20|02
Dinesh Jain B.Com 12.5‘.20|02
Hira Lal Dangi B 7th 1.5,2007 o
Nagaraj Meena MA 11.5.2694
! Narayan Lal Dangi 7t 2.2.2010
- Narbada Shankar Menariya 8th 1.5.200{3
Narendra Bhatnagar BA 1.7.200!7
Narendra Purbia 8 11th 22.9.2005
Vikram Arya gth 1.10.20:07
Ramesh Kumawat BA 2.5.2002
. Prakash Harijan 7th ‘ 4.2.2002
Iswar Lal Prajapat BA 1.8.2005
Ambalal Meena o 212004
Manish Rawat B.Com 1.2.2004
Manohar Singh Meena gt 24.11.2010
Padmesh Sharma MA 1.9.2007 -
Praveen Sandhaya BA 21.10.2]005
. Pushkar Choudhary BA 14.2004 ]
Vijay Singh Chouhan g\ :4;;11.2;001
Vinod Kumar Chouhan 7t 1.10.2001
Yogesh Meena 9th 10.6.2002
¢ Kishan Lal Meghwal ath 7.6.2005
BA.BEJ ’

1.10.2007
I ;
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. OA534/2011  * Naresh Menaria BA 1.7.2007
: i Pankaj Joshi BA 1.3.2007
i Prashant Singh Ranawat MA 1.10.2001
" Rekha Gehlot 4" 1.5.2007
| Rugesh Dangi 8th 1.1.2005
_[oa s35jz01i Teji Lal Meena g™ 27.5.2C11
| Tilkesh Soni MA - 11,7.2007 -
 Yashwant Purohit B 1.2.2004
i | Niranjan Nath i 13.7.2001
i | Dinesh Harijan 20.12.2004
L_-.,,_v._,». | Kishan Lal Dangi 9th 1,7.2006
g 0A 536/2011 : Ravi Shankar Bagoria BA lind 5.12.2008
‘ - Sashi Kala Gari Saksar 5.6.2002
; . Vishram Bairwa 112" 2.3 2002
5 : Bajrangi Yadav gt 5/2004
©— _ .. . MahendraSingh Rathore 12th 12.4.2006
{ OA537/2011 . Sohan Lal Dangi gh 1.7.2007
Sl _Sonali Patwa MBA 10.1.2005
- . Sonu Chouhan' g 1.8.2005
* Vardi Chand Dangi 5t .1 5,6.2002 .
e VarshaMehta MA MBA ' zzou 2004
'OA538/2011  : Jai Singh Sarangdevot BA 16,2002
. Jaswant Singh BA - | 16.6.2008
: Kamilesh Kumawat lind year BA 21.6.1999
. Kanhiya Lal Dangi g - 16.11.1995
. igishore Kumar Yadav 8th 1.4.1995
OA539/2011  * Kuldeep Singh 8" 1.2.2005
: . Mahesh Chandra Kulambi BA 1.6,2002
! . Mahesh Nagda MA 1.6.2002
: Manish Sanadhya BA 1.3.2008
L Manisha Sharma MA 15.4.20G2
. OA540/2011  ; Rajesh Rathod (Sunil) g | 1.2.2001°
| Rajmal Mali o 4:4.2008
i Smt.Geeta Bai Saksar . 1495
I Sohan Lal Meena h 20.12.2004
§ Sunil Sukhwal Bth -1.12.2006
0A541/2011 | Ambalal Gameti 7" 25.11.2004
I Deepak Dangi W 17.3.2007
: © Dharmendra Kumawat Dip.Eng. 5.1.2904
i | Gopal Dang] 1o 7.7.2007
A . Jumme Khan Pathan 12t . |1 6 2006
7 OA 542/2011  Devilal BA,PGDCA 1.7.2009
’ . Poonam Chand - 30.5.2002
| . Ashok Kumar Sharma MABEd | 19.11.2009
. ' parma-Meena 9th . 16.5.2011
OA 560/2011 | Gaurav Sharma MA - T TNov.2007
ER ? Manish Sharma B.Sc (Maths) Nsv 2007
’ | gth -
| Bhanwar Lal Mund ' Aug 2004
1.0A498/2011 ! Sanjay Kumar Kumar BA 27.10.2006
5/’@?:?}\ I Sarwan Kuriar 50 30.4.2007
N i Dinesh Teji MA LLB 1.8.2003
Suresh Kumar BA 1.7.2006 -
. Hari Singh 5th 1.4.2004
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- 1 0A 499/2011 i Rajendra Gurjar gt 14.8.97
[ | Hansraj gt 3.3.2008.
} Gautam Samariya g 5.12.2001
oo Narendra Singh 10th ;..1.5;007)
| OA 500/2011 " Shailendra Shankhala MA 14.5.1997
Alok Vyas BA _ 18.9.2001!
j Gulab BA 5.12.2001
o | AmitPandit MA 3.7.2002 |
[ 0AS01/2011 | Lal Chand'Nath- BA 6.5.2002 |
; | Amar Singh 8" 16.10.2008
J  Iswar Sharma 10" 3.3.2003 )
1 | Sharwan Bhati g 13.8.2007,
[ __* Lalit Kumar BA 12.5.2008
* 0A502/2011  Lalit Gehlot gt 3.9.2007
| * Tulsi Ram g 2,5.2002
{ - Sharwan Vyas MA 1.1.2009
Smt.Bhanwari Devi g 17.5.2000
;  Kailash Kumar Chawariya 12" 1.1,11996
\,']; Dinesh Vaishnav 10th | 13.4.2008
" 0A 511/2011 Vinsd Godara 1BA | Oct2003 |
’; : Ramesh Soni B.Com-ll Yr 20.2. 200&
: " Randhir Kumar BA 14,10 zooa
» Subhash Chander MA April 2002
i __: Sohan Singh 10th 15.1.2007
OA512/2011 . Mohd Ifran g™ 25.2.22008
3 , Vikram ’ 1o 22.2.2008
! Ratan Lal Sth July, 2002
o _ikKishore _ o _ | July, 2002
0OA 517/2011 ¢ Vimal Kumar Swami MA 1.12.2005
4 . Krishan Kumar Kansara 12" 1.1.2007 \
:‘ Madhuri Sarswat BA 1.8.2008
" Shravan Kumar Shankhla BA 1.2.2007
- Mahender Singh Parihar g" 29,3.2007
" 'PpavindraKumar 8th 1.1.2005° |
| 0A 51872011 i Sharwan Kumar Meghwal gif 1.4.2002
; | Hari Prakash Suthar 8.Com 11.12.2003
i Rajesh Kumar Jhungh sth 3.3.2003
| Mahender Kumar Ramawat MA 3.12.2003
| ! Praveen Sharma oA 3.12.4005
) | I Sukhvinder Singh 12th z8 11 2003
0A519/2011 | kamal Kishore Swami B.Com 24.9.2001
1 _ Shiv Kuamr Swami BA. 1.5.2005
| Jitendra Jhungh 5t 7.4.1998
{ Ram Swaroop Meena 7t 13.9.2001 .
! Nirmal Kumar Kheriwal MA 8.10.20u% -
. RajKumarBarupal | BA 14,2004 |
"0A 523/2011 Jitendra Singh Rajput BA 30.12.2010
! . Jitender Sharma BAILIT! 24.8.2009
| ' Ratan Lal Sen M.Com 2.12.2002
, Visha] Kumar Modi BA: 29.3.2001
Y Abdul Qadir _|BAl 13.10.2008

i
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OA 5242011 ' Raj Kumar Mali - B.Com(U/S) 24.8.2009
Bharat Kumar Modi Dip.in Inf.Tech | 21.9.2010
BSCIT
. Gaurav Chouhan Hr.Sc. 14.3.2011
. PushpkantSharma o _12.1.2002
0A 16/2012 i Yashwant Kumar Rawal 10" | .10.2008
OA77/2012 | RamSagarMeena - 10T 152006
kOA 91/2012 | Gauri Shankar 8" “3.2007
' Mohd.Umar 1ot Aug. 2007
OA 172/2012 L Gopal Kasara MA DLL | 21.2.2002
| | Mukesh Gayri M.Com.BEd | 18.6.2002
' ' Harish Lakshkar BA, Bed Aug.2008
Miss.Priyanka Soni B.Com.B.Ed Nov.2008
Moti Lal Dangi Ak | Jan.2002
L | Roop Lal Dangi 8th | April 2002
0A 173/2012 | Pushkar Lal Dangi 10" 1.6.2006
Balu Ram Dangi 12th 6.6.2007
| | Vijay Lohar BAl 1.4.2008
| , Poonam Chand Meena 3th 5.6.2007
Smt.Sushila Bai Sonawat semil 1.7.2005
* . Kamlesh Verma B.Com Aug.2007
B Yashwant Joshi _ MA Dip-Computer 8.6.2009
OA 386/2011 Anil Kumar Solanki BA Il 27.6.2002
Deepak Parihar BA 6.8.2007
i Purkh Das BA Ist 20.12.2001
N | Prern Prakash Sahu BA 24.7.2007
OA 387/2011 Jaideep Solanki BA 19.9.2002
Bhawani Singh BA Ist 20.7.2002
Mahaveer Singh MA 26.6.2008
Rakesh Puri 12" 6.8.2007
Surendra Bhati BA 4.8.1999
S | Shankar Lal Parmar MA | 28.2.2002
0A 482/2011 Tabish Anwar 12" | 18.6.2007
| Jagdish Singh Rathore BA -1.4.2003 -
, Rajendra Kumar Parihar BA 6.7.2002
Kanhaiya Lal BA 21.8.2004
) Vipul Tandan 5.10.2006
TINEN BA 1.
OA 483/2011 Ramesh MA 1.11.2007
’ | Raju Ram Mali 5th 1.4.2009
| Narpat Lal Parihar 9th 1.2.2003
Hitesh Chandra 9th 1.1.2003
Smt.Lalita 9 th 25.5.2003
) * 484/2011 Jitendra Kachawaha BA 15.10.2002
}' Deep Singh BA 4,9.2002
| Ugam Singh BA 25.11.2002
| Kushal Singh BA 25;10.2002
7 Daulat o 8th 23.11.2006
| OA485/2011 | Praveen Singh 12 th 1.10.2002
| Mahendra Singh 8th 15.5.1997
Suresh Kumar 8th 1 1.12.2008
| Satveer 8th
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0A 464/2011 - Arun Kumar 8 th 1.5.1996
Santhosh Kumar 8 th 7.12.‘2007
Raju - 5 th 20.5/1997
Mahendra Gurger 8 th 5.8. 1‘997
. Chandra Prakash BA Pass 1.5. 2002
' Deepa Ram BA Pass Sept'2007
OA 465/2011 Gopal Lal Prajapat 12 th pass 1.9.2006
Anandi Lal Saini 12 th pass Jan 2b08
Tikam Chand Sen 10 th pass i8.2. 2003
~ Hukam Chand Sainj 12 th pass L 227, 2007
0A 466/2011 Manoj Kumar Bora Not indicated | 1 1‘? 3, 7"02 .
M.Com Ih
Satyanarayan Kansara M.Com August 2005
Nitesh Tolawat 8th Dec. 2006
Narendra Meena 10th 9.10.2007
~Laxman Singh o 1 16, 10[ 2009
0A 467/2011 Chandra Prakash Not 24.8. 2009
menticned . |
Bhanwar Lal Chaudhary .do. ; 28.8.2005
Lalit i 10" pass 1.1.2_d08
o o ~Smt. Lalita | 12"pass 1124 4_.;‘004 A
OA 468/2011 Inder Singh Chauhan 12 th 13.1. ZOOO
- Pradeep Singh 8 th 19.3:3008
Amrav Dan Charan BA 8.1.2OIOZ
- Manisha BA 10.7.2008
|
-
4, The applicants contend that they were engaged on daily wages they have been

primarily performing auxiliary office duties from time to time as per the orders of their

officials in charge on full time duty of eight hours a day. There is no difierence between

the nature of work entrusted to them and that being perfor:ned_j;bi/ the regular

htmen

o !x

.”'7-‘ s 3
_erartment‘

#‘:‘;, ,‘{n

allowance for work of eight hours a day.

23,
r§

o
&

émploye'e whnh they have discharged to the full satisfaction of the respondents The

Where the work being done b

[A$] which inter alia provndes that where the nature of work entrusted to

""\ruatu&heﬁgéte of 1/30" of the pay of the minimum relevant pay scale glus dearness

y the casual

workers is different from the work done by a regular employee the casua! workers may

be paid only the minimum wages notified by the Ministry of labour or the State

Government/Union Territory Administration, whichever is higher as per the minimum

[P ——
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wéges Act, 1948. Where a Department is already paying daily wages at a higher rate
the practice is to be continued with the {approval of its Financial Advisor. The casual
workers are to be paid weekly off after sr days of conﬁnuous Work. The DoPT issued
another circular dated 10.9.1993 relatirig to the grant of tempqrary status and
regularizatioe of casual workers under the riirectives of the Princib’al Bench of CAT dated
16" Feb. 1990 in the case of Rajkamal ané§ others Vs. Uol. [A4]. The guidelines dated
7.6.1988 would continue to hold good sirra_ultaneously. Accordingly the applicants were

being paid wages at the rate of 1/30" of the minimum of pay plus DA and it has been

periodically revised. The guidelines of the DoPT for merger of the 50% of the DA with

basic pay gated 31.5.2004 have also been put into effect in reSbect of the applicants.
[A5]. In sum and substance by the time we reach 1.10.2010 we find thet the applicants

have been paid Rs.292/- per day [A8].

5. The grievanceiOf the applicants arises from the fact that the reé:pondent No.3
issued an order vide his order dated 31.5.2011 [A1] that the recommendations of the 6"

Pay Commission are applicable only to the Casual Labourers conferred :v;/ifh temporary

~status and are not applicable to the casual workers without temporary status. The same

order withdrav;/s the earlier orders and diretts that the applicants be paid at the rate of

_Rs. 164/ per day where the nature of the work of casual workers is the same as that of

1

‘ -er{lployees The applicants have come to this Tribunal aga.nst the afore order

’\
h\e [g%rned counsel for the applicants contends that the impugned order is based
;) H!
jyA i -

ieilre(%{rxe from the Ministry of Personnel Public Grievances and Pensron vide its

i

Tdat df 12.9.2008 that the 6" Pay Commission recommendat!om is only applicable to
Pt I
the casual workers with temporary status. The learned counsel for the applicants has

argued that the applicants ‘were doing the same work as the regular 'workers and

\\continued to do so. The 6" pay Commission. Report does not exclude them sp‘ecifically
senl

\ .
\ \and had'it been so it would have amounted to drawing distinction between the same




"\ ‘_J_,Q@'-m}ﬁfgsion, As such the applicants are no: entitled to any relief.

G

i [ e i

categories of workers violative of Articles 14 and 21 of the Constitution, They are being

WD

treated as separate classes without there "b’eing any intelligent differentia, amongst the

same. The zpplicants have also referred to the case of Surinuer Singh vrs. Union of
India AIR 1986 SC 584 and contend that the matter is no longer integra with the passing

of the afore mentioned judgment.

Case of the respondents
6. The counsel for the respondents has fully contested the OA The principal
argument of the respondents is that DoPT OM dated 10.9.1993 iAS] \',l[as issued in
pursuance of judgment of Principal Bench of CAT dated 16.2.1990 to grént temporary
status and regularization to those casual labour who were employed gtzihat point of
time and had_‘ rendered one Yeaf,-_Pf contin:L_ious service in Central Government offices
other than in the Departments of Teleji:'gm, post and Railways. The DoPT had
| subsequently issued a clarification vide OM No0.40011/6/2002-Estt©® dated 6.6.2002
clarifying that the scheme relating to the g}'&nt of temporary “s,gh*é?;ne ds' per order dated
10-09-1993 |s not an ongoing scheme bust:'rather one one time dispensation to those
who had been given temporary status.on completion of 240.days of work or 206 days in
case of offices having 5 days week. It was further clarified that those who had been
granted temporary status would not be strii_;pped of the same but '.che‘::_hp.se who have
ioined the ser_v;ice on a subsequent date ce;nnot seek to derive ad\/aﬁﬁ;ge of this order
) P

: s
for grant of temporary status . The nature of work of these employees is different and

[

as such they are being given wages at the:highest of the minimum wages at Rs. 164/ .

., The OM dated 12.9.2008 has been misinterpreted by;the =zpplicants as it

3,

“

- x¢learly“provides that only the workers wita temporary status will continue to receive
RS : i .

D employees

- -as Pay'Bapd and the corresponding Grad:2 2ay recommendgg’i}by t‘f;_gvﬁth Central Pay

£~
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Facts in issue:

7. After having gone through the pleadings of the parties anc giﬁten to their oral

submissions the following facts in issue emerge:

(i) Whether the applicants have been performmg the same nature of
duties as the regular emplovpes? -
(i) Whether the reduction of wages as has been ordeied vige the impugned

order [A1], violates Article 14 and 21?
(iii)  What relief(s) if any could he granted to the applicants?

Findings

BN Whether the applicants have been perfounmg the same nature of duties as the regular
" employees?

N

A
8. The recruitment of casual workers and persons on daily wages was reviewed in

the year 1998 on the baéis of which the Department of Personnel and Training, Ministry
of Personne! Public Grievances and Pens}o,ns, issued OM No. 49014/2/86-Estt© dated
7" June, 1988. This OM started by recog;n";zir)g that persons on dai%y wages should not
be recruited for work of regular nature but only for work whicH is casual, seasonal or

intermittent by nature for which regular posts cannot be created: The OM further

provides:

“ha &1
;

Where the nature“of work entrusted to the casual workers and regular
¥ employees is the same, the casual workers may be paid at the rate of
- ‘—1/30"’ of the pay at the minimum of the relevant pay scale plus
:_"dearness allowance for work of 8 hours a day.

¥ In cases where the work done by a casual work"é}"‘ is aifferent from the
work done by a regular employee, the casual worker may be paid only
the minimum wages notified by the Ministry of Labour or the State
Government/Union Territor'y Administration, whichever is higher, as per
, the minimum Wages Act, 1948. However, if a Department is already
paying daily wages at a higher rate, the practice could be continued
with the approval of its Finaricial Adviser.

' (ix) Where work of more than one type is to be performed through the year
but each type of work does not justify a separate regular, employees, a
BN s multifunctional post may be created for handling those items of work

with the concurrence of the Ministry of Finance.
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9. In the year 1993 the Principal Bencho Central Administrative Tribunal delivered

a judgment O”j 16.2.1990 in the case of Rajlfamal and others Vs. Union of India and

others (1990) 13 ATC 478 therein it i‘s'sued" certain directions to the Govt.lof India, as

under:

“29.

followmg findings; orders and dlrectlons.

(i)

(ii)
(iii)

(iv)

A
o “rrﬁmtamed is made absolute i

i R
i

In -the light of the foregomg, the application is dropooed of with the

S
i

We hold that the present pract:ce and procedure followed by different

mm/str/es/departments and {the offices under them in theK matter of

'engagement dlsengagement and regularization of casual Iabourers on

t‘re basis of their separate strength of staff results m lneqaalmes and

/njust/ce The Government of India, except the Mmlstry o’f Railways,
should be treated as a smgle unit in the context of engagement and
regular/zat/on of casual labourers; _

The impugned orders dated 12th October, 1989 passed by the
respondents, are set aside and quashed. r

The respondents are directed -‘to continue the services of the applicants
as casual laborers in the regular vacancies in the post of G Froup D arising
in the Ministry of Food and Civil Supplies and rts off ces-at Delhl and to
consider their regularization in such vacancies;

In case, no vacancies exist in the Ministry of Food and Civil.Supplies and
its offices, they should be adjusted against the vacancies 'of Group D
staff, in other mlnl<trles/departments/attached/subordmate offices for
appointment in accordance wrth the scheme directed to be prepared as
mentioned in paragraph 21 above. {

The respondents are directed not to induct fresh recruits as casual
Iabourers through Employment Exchange or otherwrse ovprlookmg the
_preferent/al claims of the appllcants, and ey
'The emoluments to be glven to the applicants tilF “their reqularrzatlon
should be strictly in accordance with the orders and mstrucrrons issued
\by the Department of Personnel and Training. After their regularrzat/on

tAgy shall be paid the same pay and allowances as regular[ employees

AN
\\. _,‘b nging to the Group D catagory §

he%/nterlm order passed . on December 11 1989, crd’ continued
li'e«réafter dlrectma the respor :dents that the status; quo az regard the

ac%ni#nuance of ail” the four applicants as casual Iabour”rs be

@"
aftar the issue of the afore sald OM as |t would appear from paragraph 2

that the recru;i'tment of casual workers wduld continue as:‘agghtaihgd in OM dated

7.6,1988.

On,31.5.2004 the DOPT issued a revised OM vide No 49014/5/2004-Estt©

directing merger of 59% of the uearn ss Adlowance with basic pay for computation of

daily rates of wages of casual labourer as under:

i
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“The undersigned is directec’ to say that referenc=s .'(.ve been
received from various quarters seeking clarification whether 502 of
Dearness Allowance merged with asic pay to Central Government
employees w.e.f. 1.4.2004 vide I/lmlstry of Finance, Department of

Expenditure OM No.105/1/104-1C dated Ist March, 2004 would be

admissible to casual labourers for the purpose of computation cf
the/, daily rates of wages.

The matter has been corrsrdered in consultation with tie
Ministry of Finance and it has been jeC/ded that 50% of the Dearness
Allowance merged with the basic pay will be admissible to casual
labourers with temporary status anJ also to casual employees who
are ent/t led to daily rate of wages with reference to the minimum of

the pay scale for corresponding ceqular Group D official w,e.} f st
' April, 2004 for the purpose of computation of their: aa/ly rates of
wages. The casual labourers entitld. to daily wages not linked to the
Do ¥ minimum of the pay scale plus Deumess Allowance for corresponding
: % Group D employees or casual work‘ rs/cont/ngent employees engaaed

on pért time basis shall not be entitled to the above benefit.

, ‘ This issues in concurrence w:h Department of Expenditure IC
UO No.105/1/2004-IC dated 19" May, 2004.”

SN

11. On the basis of the above circular- the respondent No. 5» xsm(_d OM dated

9.7.2007, the rélevant-part of which reads as,‘foilows:

' “In accordance with the instructioa :iaid down in the Department of
‘ Personzel & Training Om No. 49014/7/86 Estt© dated 7.6.1982 read
with DOPT Circular No.49014/5/2004 dated 31/5/2004, sanction is
\ hereby accorded to the payment of cnsual workers paid on dally wage
I basis, where nature of work is the scme a that of the regular employees
' at the rate of 1/30" of the pay at t‘w minimum of time scale of pay of
the Group D staff plus Dearness Pa/ plus dearness allowances, ie.,
1/30" of (Rs.2550/+ Rs. 1,275+ Rs. 11 9.25/1338.75 ie., Rs. 164/ prday

e for 8 hours of work a day. .

| 2. Inc cases where the work done by’ casual work is different from the
work done by regular employees, the daily wages payable will be Rs.
144/- per day in terms of Dy.Labour Welfare Commissioner (Central)

- communication Ref.No.Dy.LWC(C)/MY/R/2005/4000 dated 30.9.2605.”

12. The resoondent organization acknowledged that the work belng done by the

——
N \‘.'\ N
o

er o"rﬁ’-.da»‘ly wages performing different s 2t of casual duties. ln‘irrecognit%on_ of this

| applicants was the same as that of the regular employees and they were not casual

. e ——



employee w‘o!uld'normally agree to do.

this scheme.

Mohanlal and others, (2002} 4 SCC 573 and held as under

vy

515

"6. Clausé 4 of the Scheme id «uery clear’ that the corrferment of

employment as on the date of commencement of the Scheme. Some/ of -
the Central Administrative Tr:bunals took the view . that this . is an_

of work in a year or 206 days (in case of offlces obse
‘ 'fr,_..w -..._ Week), they are entitled to get ’tempo; ary’ status. We

D ey e,

,a.aﬁause 4 of the Scheme envisages lt af an ongomg scheme. ln order to

I

should ave also rendered a :rntmuous service of at least oneyear
Wthh means ‘that he should have been engaged fora perlod of at Ieast

week iFrom clause 4 of the Scheme,,{ does no appear to be a gelneral

guf’e/’eln e to be applied for the purpose of giving ‘temporary’ Acmln. to

: 'year's

It varies from mamtenance of the records,

" ‘temporary’ status is to be glven to- the casual labourers who were in

ongoing scheme and as and when cusual labourers complete 240 days -

emplo}ment as on the date of commencement of the. Scheme and he _

13. A:Imitt‘:edi'y', the Scheme of 1993 was a one time 'di'sbehs'atlon, :r!his iésue has




continuous service. Of course, it is; un to the Umon' government to
formulate any scheme as and when it xs found necessary that thc' asual -

cannot at their whim dispense with thv services. o_f the c suai !abourers

who have acquired “temporary’ status. The entlre obje t,‘ of the 1993

scheme was to regularize all casual werkers. To allow such uncanahsed-;

power of termination would also defeat the object” of -he’, Scheme..
Dispensing with the services of a casual Iabourer unde Iause 7in nur~7<1-';‘ PR
view, could be for misconduct etc. o

9. Having regard to the general scherne of 1993, we.are. aIso of the wew"‘ PN
that the casual labourers who acqutre ‘temporary’. status. cannot be -
removed merely on the whims and fancres of the employer. If thereis -
sufﬂcrent work and other casual labourers are'still.to be. emps’oj'red‘by,,.z
the employer for carrying out the work, the casual labourers who have .
acquire ek ‘temporary’ status shall not be removed. from :
clause:7 of the Scheme, If there is serious mrsconduct._
service rules, it would be open to the employer to: drspens f
services of a casual labourer who had acqurred the

14, Now we come to the question that _\‘glz‘hat is the.gaiqi'ngfb:rrln ] :

et

payment of daily wage workers should be ma‘cje..,__ The ‘qaestion was answered by the

“One would have though that the‘ Judgmen
Nehru Yuvak Kendra’s case (kupra) concluded::. further.

ol

argument on the questron. However, Shn V'CMahajan,f,-

same argument and also contended that the doctrine of equal"
,pay for equal work’ was a mere abstract doctrlne and that’ it

} aélvanced on behalf of the Central aovernment 36 years after :
' the passing of the Constrtutron and 11 years after the ‘Forty

enstirines the principle of equal pay for equal work ln Rana'h
Slngh Vs. Union of Indla, (1982) 3. 5CR 298 (AIR 1982»SC 879)




O~ Mohan La! Bt kshi V U*uon of Indla (supra) an

; Suereme Court while holding so- hwe not dlspensed wnth h> p

(9] pomt out
how the principle of =qual pay for. equal workL is not an

_abstract doctrine and how itis a vital and vigorous doctrine
accepted through the worid - partlcularly by aI/ socialist
countries. For the beneflt of those'that. do not seem to be
aware of it, we may point out. ha the decision [ln Randhir
Singh’s case has been followed in’ many,numbe; of cases by .
this Court and has been afflrmed bya Constltutlon Bench of
this Court in D.S. Nakara V.Union of India (1983) 2 SCR 165: AIR’

1983 SC 130. The Central Government, the State Go{/ernments
and likewise all pub//c sector undertak/ngs are expected to
function like model and enlightened employers and arguments

" such as those which, were advanced - .before us! that the
principle of equal pay for equal work is an abstract doctrine
‘which cannot be enforced in a : court of law should ill-come -
from the mouths of tne State and the State Undertak/rgs. We
vllow both the writ pet‘ tions and direct the respondents, asin
he Nehru Yuvak Kendra’s case (supra) to pay o the pet/tloners

. and all other daily rated employees,: the. same salary and ‘ f
allowances as are paid to regular. and permanent eimployees
with effect from the date when.: they . were respectively
employed The respondents will pay to each of the pet."yoners .

@ sum of Rs. 1000/- towards their. costs. We also record aur /
regret that many employees -are: .kept in serwce on a
temporary dc'l/y-wage basis without their serwces bemg
regularized. We hope that ~ the . Government leI/ “take
appropriate action to regular/ze the services of all thlose who

" have been in cont/nuous emnloyment for more than six

months.”

‘reache d the concluswn—the

|

payment of wages to the daily wuge employees dlscharglng th[e duties of a regular

15. On the basis ofthe“atoresaid disc_ussit'ine

employee will contmue to be govelned by the prov1510ns of OM dated 7.6.1988 despite
: s
the fact that the OM dated 10.9. 1993 has been'deemed to be a one time dlspensatlon

o

! e

rmc;ple The vecond

dean doing the same
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one stroke.:of pen,

What the apphcants were’ 'dolng earller they contmue to do so

so of the Hon’ble Apex Couff

lt is also to be. noted that lt forms 2 part of the bacnf

u.,




|
: |
~once one is used to a higher set of income it is difficult for him to curtail[

one’s .. ;'

.

~ requirements to a lower income. | i

R o i !
/‘5}/ 18 It is also’significant to note that no show cause notice has been issued to

the applicants before reducing their daily wages structure. While certainly the services

o of the applicans as decided in the case of Union of India Vs. Mohanlal and others,

(supra) can be dispensed with one morti’s notice by means of a termination

simplicitor. For reducing or altering the wige structure to their disadvantaée will
: »’
\

require prior show cause and giving them opportunity of being heard. The principle of

audi alteram ~urtem is inviolate in such cases. In any event, such a reduction is not

justified in the cases in hand. S
What relief(s) if any could be granted to the cpplicants? B ‘
' \'
19. Answer to the first two guestions which go in favour of he applicants, obviously, p ersuade ¢ . i

) T

the Tribunal to answer this question too in their favour. In view of the discussions on the above
issues we come to the conclusion that the unilateral action of the respondents in reducing the

wages of the applicants without having given them an opportunity to show cause is violative of

not only the ccnstitutional provisions but also the principles of natural justice. It i}h?ncg‘bad

N [
under law. The following reliefs are, therefore, ordered: [i
(1) The impugned order dated 3:!}:‘.2011 [A1] is hereby quashed. f
(11) The respondents are directzd to continue making payment}' to the
applicants @ 1/30th of the puy at the minimum of the time scale of the
Group ‘D’ staff plus dearness allowance ie., Rs. 292 per days as basic
\ Jay w.e.f 1.7.2008 with all cansequential benefits. ’[
yVo modification of the OM d ied 12,9.2008 is warranted as the' legality ’;
-,.;uf the OM has not been in ¢aullenge nor would the same be necessary
ifor granting the reliefs (i) anc! ii). ; !
: & No. 142/2012 in DA 534/2011 i-rendered infructuous in view of the dllspo
T the above OAs. %/ﬁ'
: \ﬂ i
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